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Shri p.A.Prabhakaran 

counsel for the applicant. 
Shri R,R,Shetty for Shri 
Shetty counsel for the 
respondents. 

M,P 583/99 has been 

filed by the respondents seeking 

further four months time for 
implementing the order of the 

Tribuna

'

l after last extension 

of tirpired on 31f71j999. 

The learned counsel for the 
applicant strongly opposes 
further extersiofl of,  time in view 

1.

of C,P, filed. However in view 

of the position eAlained in the 
M.P.1 we aliowfour months time 
from 1;1999 for.implerflefltiflg 

I 
the order aslast opportunity 

List the c ase for orders on 

CP on 10.22.1999. 
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